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M NJSTER OF STAT IN THE MINISTRY 
o OMB AFFAIRS (S RI P. CIDnAM-
BARAM): (a) and (b) Information is 
being col1ected and win be laid on th 
Tabl of the House. 

(c) Constant vigilance is being maint-
ained by securi ty agencies to unearth, detect 
and neutralise any attempt at espionag by 
any 'jndividua 1 or organisation. 

Legi Jation to Regulate Lotteries 

744. SHRT KRISHNA SINGH: Will 
the Minister of HOME AFFAIRS be plea-
sed to tate: 

(a) Whether Government propose to 
introduce legislation to regulate lotteries 
run by Centra I and State Government 
ag nei . and , 

(b) if 11ot, the reasons therefor? 

TH MINISTER OF STATE IN TH 
MINT TRY OF HOM AFFAIRS (SHRI 
CHI TAMAN! PA IGRAHJ) : (a) There 
is no such proposal at present. No lottery 
is eing run by the Central Government. 

(b) Comprehensive guidelines for 
re u]ating the conduct " and op rations of 
lotteries had been i sued to State Govern-
ments and Union Territories in June, 1984. 
These inter-alia, provide for ceiling on 
pri zes, prices of tickets and certain checks 
re · arding printing of tickets and holding 
of draws. 

tatement Made b . Pak Foreign 
Minister uring Conference 

on Non-Proliferation 

745. SHRI 
the ~inister of 
pleased to state: 

RISHNA SINGH : Will 
T RNAL AF A RS be 

(a) whether Government's attention 
has been drawn to the statement eporte-
dly tnade by Pakistan's Fordgn Minister, 
while inaugurating a ConfeJ ence on on-
Ptotif ra ion in South Asia in J lamabad 
on eptember 1 , 1987, wherein h ple~ded 
fol' equality and non-discrimination VIs-a-
vi hdia in the nuclear field on the basi 
of a reg·on 1 non .. proliferation agreement; 

(b if o . th p ecise statement m de 
by the Pak-Forejgn Minister; and 

c) Oovernm nt·s action th to? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTER AL A A1RS 
(SHRI K. NATWAR SINGH) : (a) Ye , 
Sir. 

(b) The statement found wide publicity 
in our Press of the 2nd Septemb r, In 
effect, the Pakisan F·or ign Minister mad 
a number of proposals of a bilateral and 
regional nature to tackle the dangcr of th 
proliferation of nuclear weap n m South 
Asia. 

(c) Government are of the view that 
there can· be no bilateral or regional solu-
tion to the dang rs of nuclear proliferation. 
This is a global i sue which can only be 
tackled globalJy. Moreover the tatement 
goes iII with Pakistan's single-minded 
drive for a nuclerr .. weapon capability . 

Construction of Dam on Subarnarekha 
in We t Bengal 

746. SHRI NARAYAN CHOUBEY 
wiJJ the Minister of WAT R R SOURC S 
be pleased to state: 

(a) whether the Union Government 
have given clearance for the COn truction 
of a dam on Subarnalekha in Midnapur in 
West Bengal after consultations with gen-
cies concerned; 

(b) if so, details thereof; and 

(c) jf not, when the project will be 
given the final cl arance ? 

TH MINISTER OF STATE OF THF 
MINISTRY OF TEX lLES AND MINI-
STER 0 STAT 0 TH M1NISTRY OF 
WAT R R SOUR S (HR! RAM 
NIWAS ~IRDHA): (a) No, Sir. 

(b) Does not arise. 

(c) The updated e timate costing Rs. 
229 .37 crores for irrigating over 1 lakh 
hectares has been rec ived only in August) 
1987. Thl also include flo d protection 
'" orks for command ar a. 

Supply of Mi lies to akistan b 
USA 

747. SHRI 
WARA RAO 
EXTERNAL A 
state ; 

V. SOBHANADREES-
.Will the 

AIRS 
Minister of 

e pJeased to 
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(a whether US Government has agreed 
to supp1y 200 air-to·air side winder missiles 
to Pakistan ; 

(b) if so, the reaction of Government 
thereto; 

(c) whether Government have conveyed 
their concern to the Gov rnment of US 
and Pakistan . and 

(d) if so, their r sponse thereto? 

TH MINISTER OF STAlE IN THE 
MINISTRY OF XTERNAL A AIRS 
(SHRI K. NATWAR SINGH); (a) Under 
supplies contracted in 1985-86, Pakistan 
ts receiving some missiles, including Side-
winder air-to-ai r mis iJes. 

(b) Indi a's securi ty is kept constantly 
under review and necessary measures are 
taken towards this end. 

(c) Y s, Sir. 

(d) The US Government ha stated 
that s curity as istance to Pakistan is in 
re ponse to a perceived threat from 
Afghani tan and . to Pakistan 's defence 
mod rnisation n eds and js not directed 
against indi a. Government do not share 
this assessment. 

Unemploym nt and Under-Employ-
ment in Lakshadweep 

748. HRT P.M. SAYE D : WiJI the 
Mini ster of PLANNING be pleased to 
state : 

(a) whether the Planning ommi sion 
ha conducted a tudy regarding unenlploy-
ment or under employment of educated and 
s ilJed/semi-skilled persons in Lakshad-
weep; and 

(b) if 0, th targets fixed in thi 
regard a. well as the r ult aehieved both 
in dir ct and indir ct gen ration of employ-
ment opportunities during Sixth Ian and 
Seventh Plan period uptodate ? 

THE MINIS R OF STAT H 
MIN STRY OF PLANN G A MINIS-
T R 0 S AT IN THE MINISTRY 0 
PROGRAMME MP t\J NTAT ON 
(S RI SU H RAM) : (a) No, Sir. 

(b) Does not arise. 

Release of i9nd to arnata a for 
Purchas of Computers for Police 

ore 

750 . . SHRJ V.S. KR SHNA YBR: 
Win the Minister of HOME AFFAIRS b 
pleased to state: 

(a) wh ther Karnata Government ha 
sought fuuds for buying modern eomputers 
for State police force ; 

(b) if so, whether Union Government 
have released any funds ; and 

(c) if not. the steps taken to release 
funds? 

TH MINIST R 0 STAT IN TH 
MINISTRY OF P RSONN L, PUBLI 
GRIEVANCES AND P NSIONS AND 
MINIST R OF STAT IN TH oJ MIN S .. 
TRY 0 HOME AFFAIRS (SHR 
P . CHIDAMBARAM) ; (a) to (c) Vnd r 
the Scheme of m dernisation of State 
Police forces, the Government of India 
are providing financial assistanc to 
the State for incurring expenditure under 
various items including computerisation 0 
crime records. A two year plan has been 
drawn up for allocation of funds to tne 
States for establi hing a National computer 
net-work for the police. Under thi 
scheme, Karnataka has bcen scheduled to 
purchase a modern computer at an estima-
ted cost of Rs. 75 lakhs in 1987-88. 

The frinds to meet the ost of purchase 
of computer would be met, partly by 
Government of Indi a und r the Moderni a-
tion of State }>olice forces schem after 
National Crime Records Bureau has 
decided on the type and configuration of 
the com uter to be pur ha d in consulta-
tion with the Department of lectronics. 

Annual Plan for 1988-89 

751. S RIMATJ BASAVARAJ S-
WARI : Will the Minister of PLANNING 
be pleased to state : 

(a) whether the Planning Commis ion 
has discu sed with th Union and t te 
Governments the annual plan for 19 88-89 ; 

(b) jf so, the Stat with whom the 
discussions have be n held' ; 

(c) th demands of the var' ou State 
Government ; and 

(d) the time by which the finalisation 
of the plans will be over ? 




